383 Matters Under
Rule 377

[Mr, Speaker]

public owned or con:rolled units
required for ensuring supply of
wholesome vanaspati and refined
edible oils, nutritions foods and
other consumer commodities to
the public at reasonable prices
and thereby to give effect to the
policy of the State towards
security the principles specified n
clauses (b) and (c) of article 30 of
the Constitutions.”

The motion was adopred.

SHHRI BHAGWAT JHA AZAD : 1
introduce** the Bill.

12 29 hrs,

STATEMENT FOR IMMEDIATE

LEGILATIONS BY THE GANESH

FLOUR MILLS COMPANY LTD.

(ACQUISITION AND TRASFER OF

UNDERTAKINGS ) ORDINANCE,
1984,

THE MINISJER Ot  STATE OF
THE MINISTRY OF FOOD AND
CIVIL SUPPLIFS (SHR1 BHAGWAT
JHA AZAD) : | beg to lay on the Table
an explanatory statement (Hindi and
English versions) giving reasons for
immediate leg slation by the Ganesh Flour
Mills Company Limited (Acqu.sition and
Transfer of Undertakings, Ordinance.
1984.

12.30 hry.
MATTERS UNDER RULE 377

(i) Need to fix Support Price of wheat at
Rs. 204/- per guintal.
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(ii) Demand to Increase Shipment Capa-

city of Paradip Port.

SHRIMATI JAYANTI PATNAIK
(Cuttack) : A serious situation has
arisen in the Chaibasa region in Bibar
following the closure of as many as 75
iron ore mines owned and managed by
private companies. There are 91 iron
ore mines in that area, 16 of which are

*#|niroduced with the recommendation of the President.



